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. years, belonging
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g!ve hereln below the details of the assets (immovable, movable,

W/ myself, my spouse .anﬁ‘dapendants*:

& (Assets In joint name l_nd!'catlng the extent of §
\\\‘7/\7{ gfnren}

By

R L

.., sonjdaughter/wife of S, 4G LIS

to TIER. _%3.7—’[ (AR q
service and presentw working as —'—'ITG‘?E[Q 7%52: ]%W 7 et

pank balance, etc,) of

aint ownership will also have to be

&ﬂﬂwﬁicyw
Dependant-1 | De ant-2

ST DescApHen S | Spouss FHant2 | Depeagant-3
{3 - ‘ Name(§) | Hame | Mams T
)l@fgb/; e - lcooniie0 | TP
2|2 (i) | Deposits in s |
J-9] : aafiﬁ,mrf%‘ 5-0'_3;1_ gmel. | S8BT g-0T
i ns An ot L
B (10 |y | 600015 -
Companies d}‘qi
(i) |Bonds, Akl
Bebenumsscand ] |
sharesin {, e - e
companies

() | Other financlal
Institutions,. | T €
NSS, Postal | 0.0.36p,| R* D
savtigs, e |1

‘Policles, etc | IO b b

<ol

gIowele | LT C

L oo o

2300 )

(v) | Motor Vehicles
(detalls of
l’ﬁa?.&; Etc.) i =

o

(vi) |Jewellery (give
details of

weight and T
value)

q:@ J
5‘ S@}

10 57 o 1172
-u“'!‘} 5 2

2000 /-—-

50 a5
(vily | Other assets, _
such as values
of clatms / i
| intérests

o

Note: Value of Bonds / shares / Debentures as per the latest market value i
Exchange In respect of fisted companies and as per books in the case of non

companles shotld be given.

+ Dependant here means & person cubstantially depe

amployee,

ndent on the income of the
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[Note: Properties in jolnt owners

alsa have to be indicated]

8r.
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Description Self

“Spouse |

Rame(s)

0

Agricuitural Land
- Location(s)

| - Extent (Total -

measyrement)
-Current market vaiue

hip indicating the extent of joint ownershlp w

Beptm&gnt-l

Hasie

?

Dependant-2
~___Hame Ete

Dependant-3 |
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maamremmt)

Non-Agricultural Land
- Locatlon(s)

- Suryey number(s)

- Extent (Total

et value

-

- Survey /door

Eﬁllﬂfh
and res’(dehﬁai)
Locaﬁan(s} :
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valua
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- Survey fdoor
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) glve. hereln below the details of my Isabiﬂtles { overdues to public. financial.
institutions and gowsmmant dues:-
fNote : Pleassa give separate detaus for each item)

: Sr.
No.

Description

Nife & addrass of Bank /
ﬂmmm Tngtitutions(s) /

ent {£)

Amount cutetanding =s
0“ Mﬂ.".f;‘."mﬂl“ﬂ
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tl) Lbags Il_‘gm Banks

9'61

/6, bopDD

(11} Loans from financial

P
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iily Government Dues:
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dealing with govemment
accommodation
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dealing with supply of
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(¢) dues to departments
dealing witt suppty of
elactricity




(d) dues to departments i
deallng with telephones

(¢) dues to departments
dealing with government
transport (Including
aircraft and helicopters)

() Other dues, f any

(b)

[(ify Wealth

(1) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Give also Permanent
umber (PAN)]

TAlso
{ndicate the assessment
year upto which Wealth

%%uﬂﬂ&mm
1) Sales Tax [Only in

case of proprietary
business]

(iv) Property Tax_

c.

‘GPF/CPF/PRAN No,

Personal Detall
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g [|BLA -1%264 )—

Gender 2 ™M

Pate of Birth

(M/F)

[}

O"Vl f_'\ 9 | g 18 | (oo

Class/Group - C

- Cadre

- Home District - B PATNA

Da{e:

Note;

(A/B/C) -

[(B2:A.2 cerRvice | |

{(Full Name &.9. B.AS,-Bihar Administrative Service,

B.S.5.- Blihar Secretarlat Service etc.)

I heraby declare that the above details are true to the best of my
kﬁowiadna and belief,
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Signature .. Wos
Name of Employee: . %é) .. q ..... m .....
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Department ........ 8.!(:_...13 St ™).

Pleasa sign each page of the declaration. Asset declaration form
must be In A4 size white paper with computer typed (single side)
in prescribed format.
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